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0, Sir. 

(tb) and (c) uch c fumation is in-
varialbly obtained. 

(d) Doe not ari 

Repre otaltion of SCI T Employee in 
ate ory-I of I 

2349. SHRI R. N. RAKESH: Will the 
Minist r of FOOD AND CIVIL SUP-
PLIES be plea d to tate: 

(a) how many service cadre are there 
• in the ood orporation of India; 

(b) Cadre-<wise number of 
po ts and number of SC/S 
category-I; 

anctioned 
persons in 

(c) whcther there arc L dre whera 
there i no category- I officer from SC/ ST 
commumitie ; 

(d) if 0, what are the reasons there-
for; 

(e) whether eligible SC / ST officen , fot 
promotion to category-I po t are avail, 
~ble in the lower grade; and 

f) if 0 why they are not being pro 
moted? 

H MI' ,1ST OF 
1iHE MINISTRY 0 

IV]L SU'PIPLII S (SHoRl 
JHA AZAD): (a) There are 10 cadre) 
apart from certain pecial post, provided 
for in the CI (Staff) Regulation, 1911 

(,b) A tatement giving the required 
information i attached. 

(0) In Godown adre, Data Proce ing 
adre and Plannil'.1g and Research 

there is no Category-I officer from 
communitie . 

(d) In Godown Cadre there i no post 
anctioned in Category-I. In Data Pro' 

censing Cadre, no po ts are being operated. 
In Planning ned Re earch adre, there 
wa no officer of SCIST ommunity in 
the grade of A istant Manag r (P&R) 
elig~b)e for con ideration for promotion 
to Category-I po L 

(e) and (f) In Planning and Re earch 
adre, one officer belomging to com-

munity i eligj, Ie for con ideration and h~ 
is being co n idered for promotion to ca~e· 

gory-l po t. 

Stat ment 
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Statem~nt 

5· Accoun ts C?dre 136 

6. L gC?.l C:'.dre 

7· Engg. <r.dr 

8. Mi c. C"'.dr 

9· Godown a",dre 

10. D.l ta Proce sing. 

Total 

Manhandling of Referee during Durand 
emi·Fioal M,atches 

2350. SHRJ BAJU BAN RIYAN : 
Will the Minister of S]>'ORTS be pleased 
to state: 

(a) whether it is a fact that the players 
of JCf, Phagwara manhandled the rcsfcrce 
on 7 February, 1983 and 8 Fe.bruary, 
1983 in the Durand em i-final matche; 

(b) if 0, what action bas been taken 
against the said team; and 

(c) if not, the reasons therefor? 

THE 'M,INISTER OF PARLIAM N-
TARY AFFAIRS, SPORTS AND WORKS 
AND OUSIlNG (SHRT BUTA SINGH): 
(a) Th Durand FoorbaU Tournatmenl 
Committee which organi s the tourll:l' 
ment, has stated that the JCT player 
were not involved in manhandling the 
referee. 

(b) and (c) Do not ari e. 

a Ero ion in South Kanara District of 
K atak 

2351. HRI G. Y. KRISHNAN: Wit] 
the Mini ter of IRRIGATION be pleased 
to tate: 

(a) efforts made Gnd the progres in 
the matt r of pr vention of sea ero ion 
in the ooa tal areas of outh anara dis-
trict of arnataka; and 
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(b) the total amount which Central 
Government have 'So far t')anctioned f.(}{ 
thi project? 

llHE MINISTER OF STATE OF 
HE MLN1S1~RY OF IRRIGATIO 

(SHRI RAM NIWAS MIRDHA): (a) 
The Karnataka Goven"lment have prepar-
ed an outline plan for Rs. 60.30 crore 
for tackling the sea erosion problem of 
the coa tal reaches of the State. Under 
the above plan the Stat~ have prepared 
24 schemes for South Kanara Distri t 
and out of these lOs hemes have been 
cleared by State Technkal A Ivi liory 

ommittee. Some of th e schemes have 
been taken up for constrLlction in "tage'S 
for protection of more vulnerable reach:! . 

(b) Flood control being a tate sub-
ject, the formulation and ' ... X eu ion of 
the scheme under this ector (including 
anti-sea ero ion schemes) is taken up by 
the State Governments and fund provided 
out of their Annual Plan Budgets. Central 
Government has not provided any funds 
for the.e nchemes to Karnataka Govern-
ment. 

Outdated Apples Packing T chnlques 

2352. SHRI S. A. DORA! 
TIAN: Will the Mini ter of 
DEV LORMENT be plea ed to 

SEBAS-
RURAL 

tate: 

(a) whether around 30 lpe! cent of 
about 7 lakh tonnes of apples produced 
in the country goes wa te due to ina de-
qu te post-harvest handling operations; 




